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(b> how do Government  propose 
to repay the debt and #hefher any 
schedule has been worked out for 
the purpose; and

(c)  ii so, the main features there* 
of’

The Deputy Prime Minister and 
Minister of Finance  (Shri Morarji 
Desai): (a) As on 1st October  1966, 
India’s external debt obligation con­
sisted of Rs. 3150 crores repayable in 
foreign currencies, Rs. 437 crores pay­
able through exports and Rs 963 
crores payable m rupees which are 
neither converted directly nor through 
exports.

(b) and (c). Debt repayment  in 
respect of the first category are made 
out of external receipts, in the second 
category through exports and in the 
last out of Government’s rupee re­
sources  While the terms of loans 
from different  sources are briefly 
indicated in Annexure IV of the Ex­
planatory Memorandum on the Bud­
get for 1967-68,  detailed repayment 
schedules are shown in the agree­
ments, copies of which are available 
in the Parliament library

Deaths due to eold In Delhi

*158. Shri Dhnleshwar Meena: 
Shri Bamachanira Ulaks:

Will the Minister of Works, Hous­
ing and Snpply be pleased to state:

(a) the number of deaths from the 
rigours of winter among the shelter­
less people making use of pavements 
in Delhi  in  December,  1966 and 
January, 1967; and

(b) the steps taken to solve  the 
problem of shelterless people and to 
devise measures to persuade them to 
sljsep in the night shelters?

The Minister of Works,  Housing 
ajld Supply  (Shri Jaganath Rao): 
(a) 8.

(b) 22 night shelters, with a capa­
city for 5069 persons, were maintain­
ed in Delhi during the winter months 
of 1896*1967. Adequate publicity was

given about 4ihe availability of these 
night shelters. Also  parties of the 
Municipal staff and Police went round 
the city to persuade the pavement 
sleepers to move to the night shelters.
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U.S. bTMtaeat In FertiliKr Indostry

•161. Shri E. K. Nayanar:
Dr. Baaen Sen:
Shri I. M. Biswas:

Will the Minister of Fetreleun and 
Chemicals be pleased to state:

(a) whether  Government propose 
giving further concessions to the U.S. 
investors for investment in  India’s 
fertiliser industry;

(b) whether Government also pro­
pose to extend the deadline for receiv­
ing the offers of the foreign investors 
beyond 31st March, 1967; and

(c) if so. the details of the proposed 
concessions?
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The Minister nr Planning,  Petro­
leum and Chemicals and Social Wel­
fare (Shri Asoka Mehta): (a) to (c). 
The matter is at present under the 
consideration of Government.  When 
decisions are reached, they will be 
duly announced.

Financial Position of States

*162. Shri Abdul Gani Dar: Will the 
Minister of Finance be pleased to 
itate:

(a) whether it is a fact that most of 
the non-Congress Governments in the 
States have complained to the Central 
Governments regarding empty Exche­
quer in those States; and

(b) if so, whether the Central Gov­
ernment propose to look into  these 
complaints, giving details of the steps 
proposed to be taken?

The Minister of State In the Minis­
try of Finance (Shri k. C. Pant): (a)
No such complaint has been received 
by the Government of India.

(lb) Does not arise.

Drinking Water Supply in Drought- 
affected Area in Bihar

*163. Shri Yogendra Sharma:
Shri Bhogendra Ika:
Shri Chandra Shekhar Singh:

Will the Minister of Health and 
Family Planning be pleased to state:

(a) whether the Bihar Government 
have asked for immediate central as­
sistance for providing drinking water 
in the drought-affected areas in the 
State;

(b) if so. the nature of assistance 
asked for; and

<c) the action taken thereon?

The Minister of Health and Family 
Plantar  (Dr. S.  Chandrasekhar):
(a) to (c). A statement is laid on the 
Table  of the  Stfbha.  [Placed  in 
Library. See No. LT-187/B7].

Effect of Political Changes on Share 
Market

*164. Shri H. Barua: Will the Minis­
ter of Finance be pleased to state:

i
(a) whether Government have as­

sessed the impact of political changes 
m India on the share market;

(b) if so, the line of thinking  of 
Government to rectify misgivings in 
appropriate quarters; and

(c) whether a fresh look on invest* 
ment potential of the country is envi­
saged?

Hie Minister of State in the Minis­
try of Finance (Shri K. C. Pant):
(a)  There has been no discernible im­
pact on the share market

(b) Does not arise.

(c) Government is keeping a conti­
nual watch over the trends of the 
sihaxfe market and has been taking 
steps to  improve  the investment 
climate.
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